
 LOK  SABHA  DEBATES

 LOK  SABHA

 Saturday,  March  28,  ‘1970  Chaitra  7,
 4892  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the  Clock.

 (Mr.  Speaker  in  the  Chair]

 MR.  SPEAKER:  Mr.  Raghu  Ramaiah.

 श्री  मो लहू  प्रसाद  (बांस गांव)  :  भ्रध्यक्ष
 महोदय,  मेरा  व्यवस्था  का  प्रश्न  है।  मैं  जानना

 चाहता  हूं  कि  यह  रिपोर्ट  मन्त्री  महोदय  हिन्दी
 में  भी  सभा-पटल  पर  रखेंगे  या  नहीं  ?  यह
 हिन्दी  में  क्‍यों  नहीं  रखी  जाती  ?

 SHRI  JYOTIRMOY  BASU  (Diamond
 Harbour):  Two  very  important  things...

 MR.  SPEAKER:  We  are  very  much
 short  of  time  even  to  finish  the  business  on
 hand.

 SHRI  JYOTIRMOY  BASU:  One  is
 with  regard  to  the  assurance  given  by  the
 Government  of  India  on  the  Private  Mem-
 bers  Resolution  on  unemployment  and
 unemployment  benefit  insurance  and  what
 they  have  done  with  regard  to  that.

 MR.  SPEAKER:  As  I  said,  we  are
 very  much  short  of  time.  You  may  raise
 it  later  at  some  other  time.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAGHU  RAMAIAH):
 Tam  told  the  Hindi  versions  are  available
 here.

 .02  brs.

 PAPERS  LAID  ON  THE  TABLE

 Statements  showing  Action  taken  on
 Government  Assurances

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  SHIPPING  AND
 TRANSPORT  (SHRI  RAGHU  RAMAIAH):
 I  beg  to  lay  on  the  Table  following  state-
 ments  showing  the  action  taken  by  the
 Government  on  various  assurances,  promises
 and  undertakings  given  by  the  Ministers
 during  the  various  sessions  of  Fourth  Lok-
 Sabha  :

 (i)  Supplementary  Statement  No.  I—Ninth
 Session,  1969,

 (ii)  Supplementary  Statement  No,  V—Eighth
 Session,  1969

 (ili)  Supplementary  Statement
 Seventh  Sesslon,  1969,

 (iv)  Supplementary  Statement  No,  X—Sixth
 Session,  968

 (v)  Supplementary  Statement  No,  XVII—
 Fifth  Session,  968

 (vi)  Supplementary  Statement  No.  XXIII—
 Fourth  Session,  968

 (vii)  Supplementary  Statement  No,  XXV—
 Second  Session,  967

 {Placed  in  Library.  See  No,  LT—3004/70]

 No,  XV¥—

 Notification  re:  Market  Loan  Floated
 by  Central  Government

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  P.  C.
 SETHI):  I  beg  to  lay  on  the  Table  a  copy
 of  Notification  No.  F-4(3)-W  &  M/70  pub-
 lished  in  Gazette  of  India  dated  the  26th
 March,  970  regarding  Market  Loan  floated
 by  the  Central  Government  in  1970 71,
 [Placed  in  Library.  See  No.  LT-3005/70].


